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(iii)G.S.R. 54 (Hindi and English 
versions) published in Gazette of 
India dated the 10th January, 
1970. 

(iv) The All India Services (Provident 
Fund) First Amendment Rules, 
1969 (Hindi and English versions) 
published in Notification No. 
G .S.R. 55 in Gazette of India 
dated the 10th January, 1970. 

(v) The Indian Police Service (Fixation 
of cadre Strength) Second Amend-
ment Regulations, 1969. published 
in Notification No. G.S.R. 160 in 
Gazette or India dated the 31st 
January, 1970. 

(vi) The Fifth Amendment of 1969 to 
the Indian Police Service (Pay) 
Rules. 1954, published in Notifi-
cation No. G.S. R. 161 in Gazette 
of India dated the 31st January, 
1970. [Placed ill Library. See No. 
LT-2836!70j 

ANNUAL REPORT OF THE SALAR JUNO 

MUSEUM BOARD, ETC. 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES, (SHRI BHAKT 
DARSHAN) : On bohalf of Shrimati 
Jahanara Jaipal Singh, I beg to lay on the 
Table :-

(1) A copy ofthe Annual Report (Hindi 
and English versions) of the Salar Jung 
Museum Board, HYderabad. for the year 
1968-69 along with the Audited Al-counts. 
[Placed in Library. See No. LT-2837j'!O] 

(2) A copy of the Ancient Monuments 
and Archaeological Sites and Remains 
( Amendment) Rules, 1969 (Hindi 
and English versions) published in Notifica-
tion No. S. O. 5002 in Gazette of 
India dated the 20th December, 1969, under 
sub-section (4) of section 38 of the Ancient 
Monuments and Archaeological Sites and 
Remains Act, 1958. (Placed 111 Library. 
St. No. LT-2838/7OJ 

DELHI MOTOIl VEHICLES (THIIlD 

AMENDMENT) RULES 

SHRI IQBAL SINOH: I beg to lay on 
the Table a copy of the Delhi Motor Vehic-
les (Third Amendment) Rules, 1969 (Hindi 
and English veraions)'publlshed in Notifica-
tion No. F. 3 (40)!69-Tpt. in Delhi ~  

dated the 24th January, 11170. under sub-
section (3) of section 133 of the Motor 
Vehicles Act, 1939. [Pla«d /n Llbrw)I. Su • 
No. LT-2839!70] 

13.30 lin. 

PUBLIC ACCOUNTS COMMITrEE 

EIGHTY FOURTH AND NINETY Srxnr 
REPOIlTS 
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residence or throlllh tbe Pllblications 
Coun(cr, papers .... 
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1. Review by Government on the work-
ing of the Uranium Corporation of India 
Limited Jaduguda, Bihar 

2. Annual Report of the Uranium 
Corporation of India Limited. 
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MR. DEPUTY-SPEAKER: Firstly, it is 
not necessary to circulate the papers that 
have been laid on the Table. Membets 
who are interested can lIet copies from the 
Library. 

SHRI SHIVA CHANDRA JHA: It is 
not available there. 

MR. DEPUTY-SPEAKER: If it is not 
available in the Library, we will look into 
it. Secondly, abollt the delay, that can be 
broqht to the notice of Dr. V. K. R. V. 
Rao. 

13.32 lin. 

BUSINESS OF THE HOUSE 

THE MINISTER OF PAJtLlAMEN-
TAJtY AFFAIJtS AND SHrPPfNG AND 
TRANSPORT (SHRI RAGHU J.AMA-
IAH): With your permission, Sir, I rise to 
announce that Government Bushtess in 
this House during the week commencing 
16th Man:h, )970, will COllsist of .-

(I) Flllther discussion 011 the Genelal 
Budget for 1970-71. 

(2) Submission to the vote of the House 
of Demands for Grants on Account 
(General) for 1970·71. 

(3) Discussion on the R.esoIution seeking 
disapproval of the Banking Companies 
(Acquisition and Transfer of Uudertakings) 
Ordinance, 1970 by Shri Beni Shanker 
Sharma and others and consideration and 
passing of the Banking Companies (Acquisi-
tion and Transfer of Undertakings) Bill. 
1970. 

(4) Discussi on and voting on the 

Demands for Grants (Railways) for 1970-71. 
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SHRI JYOTIRMOY BASU (Diamond 
Horbour): We have had a lot of talk 
about General Cariappa. May I request 
you to convey tho displeasure of the HOUle 
to General Cariappa so that in future he 
will be more restrained 7 


